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FFTEENTH KERALA LEGISLATIVE ASSEMBLY
: SEVENTH SESSION
BULLETN - PART i
17" November 2022
No.:13

Time Schedule. of Ballot to determine priority of Members giving notice
for moving motlons for leave to Introduce Private Members' Bilis

Members are hereby informed that the day allotted for transacting Private
Members' Business Is on 9" of December 2022 as per the Calendar of Sittings of the
Seventh Session of the Fifleenth Kerala Legislative Assembly. The Honble Speaker's
Direction No. 15 of 10" May 1993 stipulates that i only one day Is set aside for Privale
Members’ Business in a session, ‘that day should be used for matters on Private
Members' bills. As such, the business relating to Private Members' Biils will come up on
9" of December 2022 . The relative precedence of Members entitled to move Bills on
the allotted day will be determined by ballot. The last date for giving notice for Bills

~{with copy of Bills) and the date of ballot is as shown in the table below.

B Last date for giving notice for ﬂl

Date of discusslon of Bills to be included in the Ballot Date of Ballot |
Private Members' Blils (With Copy of Bills) !
2022 December 9 2022 November 23 2022 December 1 |
Friday : Wednesday Thewsday |

The ballot to determine the relative precedence of Private Members' Bils will be
held in the Office of the Deputy Secretary, Legislation (Room No.408, Assembly
Buliding) at 4.00 pm on the date mentloned In the above table,

A. M. Basheer,
Secretary.



